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lnteHlgence, Enforcement and Man-
power Training for Public Distribution 

System to Off lclals of Goa 

2229. SHAI SHANTAAAM NAIK: Will 
the Minister of FOOD ANO CIVIL SUPPLIES 
be pleased to state: 

(a) whether a scheme relating to "Intel-
ligence, Enforcement and Manpower Train-
ing for Public Distribution System" is en-
forced in Goa; if so, since when; 

(b) the number of various grades of 
personnel trained under the scheme 1n Goa, 
and 

(c) the details of training given to the 
oflicials? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL SUPPLIES 
(SHRI SUKH RAM): (a) Yes. Sir Assis-
tance under the Scheme 1s available to all 
States/UT s, including Goa 

(b) and (c) During 1988-89. the Gov-
ernment of Goa organised 1,a1ning course 
on Pubhc Distribution system at the VVM 
Institute of Management Training and Re-
search, Margao In this coursP 30 off1c1als 
were given training. They were 20 officers of 
the Directorate of C1v1I Supplies and Price 
Control of the grades of Upper 01v1sion Clerks. 
Head Clerks. Sub-Inspectors and Inspec-
tors, 3 senior lnspecto,s of the Off ice of the 
Registrar of Cooperative Soc1et1es, 3 Secre-
taries of Consumer Cooperatives and 4 
Branch Managers of the Goa Cooperative 
Marketing and Supply Federation The above 
course was conducted m three modules and 
held from 23rd-28th January, 1989 {3 days), 
3oth-31 st January, 1989 (2 days) anCI 6-7th 
February, 1989 (2 days) 

Allotment of Houses to retired persons 

2230. DR. G.S. RAJHANS: 
SHRI HAFIZ MOHD. SIDDIQ: 

Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) the number of retired and retiring 
persons who have so far been allotted houses 
under the 1985 scheme of DOA; 

(b) the time by which the remaining 
persons are likely to be allotted houses and 
the backlog cleared; and 

(c) whether new registrations are likely 
to be considered ; If so, since when? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) 4,294 

(b) Th9re is no backlog. 

(c) No, Sir. 

Co-operative Spinning Mill In TamU 
Nadu 

2231 . DR V. RAJESHWARAN: Will 
the Minister of TEXTILES be pleased to 
sta,e: 

(a) whether any proposal for a coopera-
tive spinning mill m Ramanathapuram taluk 
in T amilnadu is still pending wrth Govern-
ment; and 

(b) 1f so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TEXTILES (KUMARI SA-
ROJ KHAPARDE): (a) No such proposal is 
pending with Government for grant of a 
licence (as on 30.6.89). 

(b) Does not arise, in view of (a) above. 
[ Translation] 

Title Deeds of forest Land to Occupants 
2232. SHRI PRATAP BHANU 

SHARMA- Will the Minister of ENVIRON-
MENT ANO FORESTS be pleased to state: 




